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(b) if so, the reaction of Govern .. 
ment theretO? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. sHANKARANAND): 
(a) Yes, Sir. 

(b) There has not been any breach 
of Indo-Soviet Contract at I.I.T., Kha-
ragpur as alleged in the article. 

Programme and Activities Durillg 
International Year of the Child 

2415. SHRlMA TI PRAMILA DAN-
DAVATE: Will the Minister of SO-
CIAL WELFARE be pleased to state: 

(a) the amount spent on the pro-
grammes and activities during tht 
C'International Year of the Child"; 

(b) whehther Government ha Je 
made any assessment of the benefits 
of the gains by the children; and 

(c) if so, the details thereof? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL "NEL-
FARE (SHRI B. SHANKARANAND): 
(a) The International Year of the 
Child (1979) was observed in India 
with the objectives of both advocacy 
and action programmes. The pro-
gl'an1meS were new as well as the 
continuing ones. It is difficult r,o abs-
tract expendIture on lye froln t~.·::' 

other progranlnles '}jcnefiting child-
ren. :nowevcr, an amount o[ Rs. [)~ 0 
lakhs \-vas sanctioned id:l the Annual 
plans 1979-80 of states and Union Ter-. 
rorities to take up programmes ann 
activities under lye. Besides, an 
amount of Rs. 10 1akhs was spent by 
the Ministry of Social Welfare nlainly 
for lye advocacy programmes. Also, 
the budgetary provision for child wp.l-
fare programmes in the Centre and 
States was stepped up and a higher 
coverage 01 target was reached fOr the 
year 1979 ... 80. 

(b) and, (c). lYe was not intendl,:>d 
to be one year programme. The State 
and Central Governments are to con-
~lidate and build further on the rq ... 

suIts and momentum of the lye u.. 
order to achieve durable benefits for-
children. The impact of the program-
mes to benefit children will be assess-
ed froln time to time by assessing in-
fant mortality rates, school enrol-
ment rates, and other related cl!ild 
welfare indicators. 

Adoption of Villages for ov~r~alJ 
Uplift 

2416. SHRIMATI PRAMlLA DAN-
DAVATE: Will the Minister of nu-
RAL RECONSTRUCTION be pleased 
to state: 

(a) l.vhether it is a fact that Gov-
ernme lt had adopted some villages 
in diIfrrcnt parts of the country on 
experin1.(!ntai basis for the overall up-
liftn!ent of the village people; 

(b) f so, the namps of the villages 
adopted; 

(c) tIle details of the programmes 
and activities carried on during "he 
experi 11:"1 en t; 

(d) -..vhp.ther GovC'l'nment have 
made Clny assessment of these ~xperi
mente; Clnd 

(e) if so, the details thereof? 

'~'P'~ ]',:-INISTER OF AGRICUL-
TUR!:: A :,~n BUBAr, RF.CONSTRUC-
TIOl'T (~!1.RI BIRI:Nf..'RA ~)I:r-TG!I 

HI-D): (c" Yes, in p'l 52 villages 
Sc<: .. ttCl·C~~ (. \ pr th0 State£ of Bihal (37 
villages), Orissa (6 villages), Tamil 
Nndu (4 villages) and UU-l1' Pradesh 
(5 villageR) as recommended by Na-
tional Commission on Agriculture/ 
Central Team were taken up on ex-
perimental basis fOr Whole VIllage 
Development Programme. 

(b) A statement is laid on the Table 
Of the House. 

(c) The main object was to deve-
lop a programme around the commu".. 
nity as the whole, so as to enthuse 
and stir it tiito common action for up-
liftment. The programme was r..imed' 
At the intorovelPent ana modern'zatlPn-,. 
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of agricultur. and increase in its 
production capabilities with the object 
of promotin, the welfare and pros-
perity of the people. The main pro-
gramme contents were (i) Consolida-
tion of holdings, (Ii) Overall land 
development plan for maximising 
water control and moisture preserva-
tion ill dry areas; (iii) Maximising ir-
rigation support subject to per acre 
maximum limit of investment based 
on the need to repay investment cre-
dit by extra production possible, and 
(iv) Cropping programme tor the vil-
lage for best use of irrigation and 

StateD1.ent 

for ensuring. best control of irrigation 
and drainage. 

(d) and (e). The prograIl"..me could 
not complete its full course ot 4 to 5 
years and was transferred to the Sta.te 
Sector following the decision of the 
National Development Council. The 
evaluation study of the programme is 
being proposed in consultation with. 
the concerned State Governments. In 
the case of Bihar, arrangements hQve 
already been made to undertake eva ... ~ 
Iuation study through National Insti ... " 
tute of Rural Development, Hydera-_ 
bad. 

Village in whole Village Development Programme was being implemented 

State 

I. Bihar 

2. Bihar 

3. Ofi"i~ 1 

4. Tamil Nadu 

5· Uttar Pradesh 

District Block/Taluka Villages 

Muzzaffarpur Mu~hari (I) Astharam ToJa. (2) Gandhi 
Tola, (3) Ka.'Jba Tola (4) Bakri 
Harpur, (5) Chak (G4'l.zi; (6) 
A~b'lTpur, ~ 7) Bhag\'\tantipyr (8) 
MJ1hanpurlala, (9) Bf"la Chapra, 
(10) Ma(.bpul" (I I) Ch::l.n.c;ima. 
(12) Su .. ta, (13) T:1.raura, (14) 
Budharu:..gra Ragho:' (15) Manjke 
I-Iarkcsh, (16) Mcminpw (17). 
Dunuri, (18) N;lrlllia dis 
(IC)) Budtm'lgar.a Jag;·nath (20) 
Chapra Bankul (21) Chapra 
Rup lath (22) lllikatpur (23) 
l\1[~Hlhopllr. 

Rohta'i Adhoura (I) Bhdrhera, (2) Pip'i, (3) Pip:u'a J 

(4~ Gamh'Hi~l K 11.m, (5) Gara, 
(G) Dhob.t1un. (7) D~orj 
(8) Sikarwar, (n) Skad, (10): 
Kolhu.1., (I I) (. Jnhc"lria Kurd, 
(J2) Dh.arihara, (J3) Mahkal~ 
(14) Berdlha. 

Puri Nimapara (I) H 1I ip t·, (''!) S )tu;,,:nn (including 
Dakhin 1 hadas) 

fial' 'lQre 

l'vfayurbhanj 

Tirundvdi 

Mirzapur 

.Jal~wa.r 

Saraskotl.."l 

1\fclaneeditha-
nulu 

Babhni 

(1) Nampo 

(I) DeuJi, (2) A'5tia, (3) Banasada. 

(I) Chinnakc-i1ankulam (2) Nadu-
vakurkhi (lVIinor) ~3) Pattadai-
katti (4) N~\duvakurlchi (Major). 

(I) Hakulia, (2) Khaira, (3) Dhan .... 
kor (4) Ghagara, (5) Jura. 




